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ln exercise of :22: 7, -.:-: 37:37:; 1'; $:;:;c-:1 _ —' c5221; l"1f"_l2‘Ll Municipal Act. 1994.
l . 3.1: _:‘;e:' ii‘i':'?‘i£l the 'lripura Municipa‘.

Delimitation ofthe Consituezz; :"5 ‘934.

1. Short title and commenceztzent:
l These rules :2, ':-: called the “Tt‘ipura N‘lulllitlpal (Delimitation of

Constituencies) t5” A:Zf2‘.if‘.‘.fi‘_’_ Rules. 2015”;
i2 . They shall core 17:: 53:5 a: once.

2 Amendment of Schedule under Form-“A”:
1:: Column Note cf Ti—IE SCHEDULE under Form—“A“ of the l ripura Municipal

I 'Iiztii:;=.tio:iofthe Cr::‘.s:::';e::::est Rules, 1994 (hereinafter referred to as the ”Principal
73:: word "Genet-af‘ 3::1 e etc), shall be substituted with the word “Un-Resm-ved(L-’R)”i

Amendment of Schedule under Form-“B”:
In C oiuznn No.6 of THE SCHEDULE under Form~"B" of the Principal Rules. the word

"General" above 6(c). shall be substituted with the word "I'll-Resen‘eWUR)".
4. Amendment of Schedule under Form-“C": .

ln Column No.5 of THE SCHEDULE under Perm-"C" of the Principal Rules. the word
“General" above 5(c), shall be substituted with the word "L‘n-Reserved(L-’R)".
5. Amendment of Schedule under Form-"C":

In Column No.5 of THE SCHEDULE uttier Fania-"D" of the Principal Rules, the word
“Generaf‘ above 5(c). shall be substituted 21:15: the word "l‘n-Reserved(UR)".

To

By order of the Governor.

Mr
( Smt. Purnifia gas)

Deputy Secretary to the
Government of Tripura
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Please read the Para No.5 as “ Amendment of Schedule under For-m — "D”
“Amendment of Schedule under Form — “C" as mentioned in the Notifiealiox N333;
UDD/DUD/DEL/2015/4117-40 dated 07.08.20] 5.

/23w?
(Smt. Purnima Das)

Deputy Secretary to the
Government of Tripura


